NATIONAL CONSUMER DISPUTES REDRESSAL COMMISSION
GOVERNMENT OF INDIA

Telephone No.011-24608718 Upbhokta Nyay Bhawan
'F" Block, GPO Complex, INA,
New Delhi — 110023,

Ref. No. A-2/Listing/2024 Dated: 26th December 2024

CIRCULAR

It is observed that due to the ongoing technical glitches in the filing of Revision
Petition, First Appeal, MA, IA, etc. through E-daakhil Portal, the filing of
cases/application, etc. is undergoing some difficuities.

Keeping in view the said technical glitches, the Registry is accepting the physical
fles as a stop-gap arrangement to avoid any inconvenience to the Ld.
Counsel/litigant/petitioner/Party in Person. Further, the physical documents is being
accepted from the Ld.Counsel/litigant/petitioner/Party-in-Person with the undertaking
that the said scanned documents will be uploaded to the online filing portal by them,

ole

(Igbal Ahmed)

suo-moto, as and when the portal becomes functional.

Joint Registrar
Copy to:
1. The Sr. PPS to the Hon'ble President for kind information of the Hon'ble
President.

2. PSs to Hon'ble Members, NCDRC — with a request to place the Circular before the
Hon’ble Member(s) for kind information.

3. All Assistant Registrars/Section In-charges (Judicial Section including Listing
Section), NCDRC

4. Section Officer (IT), NCDRC for uploading the circular on the website of the
NCDRC.

5. The Secretary, Bar Association(s), NCDRC — with a request to bring it to the
notice of the members of the Bar for their information.

6. Display Board, NCDRC

7. Relevant File
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